
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AI{O ANTII,ACHAL PRADESH)

From

To,

Sub:-

Ref:-

Madam,

em N
Copy to-

f1.,

?'o.r.

Shri Chatra Bhukhan Gogoi,
Registrar (Vigilance),

Gauhati High Court,
Guwahati.

Smti. Moushumi De,
District & Sessions Judge,
Bongaigaon.

No.HC.VII-2U2OOsl tn gz lA

Dated Guwahati, the / mber,2024

With reference to the above, I am directed to inform you that your prayer forpermission to avair civir vacation rrom 22.!2.2|,24 to 3r.12.2024, a,ong with stationleave permission, with the officiat vehicte, at own cost, from the evening of21.12.2024 ti, the morning of 02.01.202s, has Uu.n grurilo.'ii; ;;; ,";#,r*,
i::::H[:::' 

avarrable at the station woutd remain in charse or your court and orfice durins

Yours faithfully,

s)/-

Civil vacation.

Letter No. DJ B. r- I U ZO24 I 7 34A, dtd. 07. 72.2024
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1. The Principar Accountant Generar (A&E), Bertora, Guwahati for information._/ The Proiect Manager, Gauhati High Co;rt.
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